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To Provide Basic Amenities to Farmers

SHRI BALRAJ KUNDU, M.L.A.: Will the Urban Local Bodies

Minister be pleased to state whether there is any proposal under
consideration of the Government to provide the basic amenities
like electricity, water, cleanliness and health to the farmers and
labourers agitating in Kisan Dharna on the border of Delhi in State;

if so, the details thereof? :-

Anil Vij, Urban Local Bodies Minister

Yes Sir.

Sanitation facilities are being provided by the municipalities by
engaging approximately 118 no. of man power. Facility of
approximately 750 no. of toilet seats has been provided at
agitation sites. Adequate facility of street light has been made
available at NH-44 and from Tikri Border to Jakhoda Border.
Drinking water is being supplied through water tankers at agitation
sites and water storage units have been installed for the purpose.
10 no. ambulances and 10 no. bike ambulances have been
stationed at protest site at NH-44 and 4 no. ambulances stationed
at Tikri Border.
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